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Scope for Improvement


Following actions have been taken for further improvement 
of housekeeping practices.


Our Action plan 

Point No-1: The unit needs to be regularly cleaning of the 
internal premises to avoid possibility of any fugitive dust 
emitting. 


Reply: GCL has deployed mechanized sweeping machinery 
(valued at 31 lakhs) to enhance cleaning efficiency. 
Additionally, dedicated housekeeping personnel have been 
assigned to ensure thorough cleaning of areas that the 
machine cannot reach. To further mitigate fugitive dust 
emissions, the frequency of the machine's operation has 
been increased from once to twice daily.


          Compliance Status =  Completed 

Mechanised sweeping machine.
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Point No-2.The drain needs to be regularly 
cleaned & settling ponds to be desilted 
before every monsoon.


Reply: As part of our routine maintenance 
practices, GCL regularly cleans the drains 
and desilts the settling pond before every 
monsoon. This year too, as planned, the 
cleaning was completed by May 2024 and 
similar actions will be taken throughout the 
year as when required. Photographs 
attached. 


Compliance Status =  Completed 

Drain cleaning at outside boundary wall
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Point No-3 & 4 Overall housekeeping needs to 
be improved and the spillage at raw material 
storage shed and final product bagging shed to 
be timely handled. 


Reply: 

1. GCL has implemented the 5S concept across
the entire plant and provided 100 man-hours
of training to the relevant employees
through an external trainer. Area-wise
ownership has been assigned to designated
individuals to ensure proper upkeep of
specific zones.

2. Routine rounds are conducted by supervisors
and senior officials.

Awareness Program on 5 S
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3. Several steps have been taken to improve general
housekeeping practices and eliminating spillage
and to ensure the compliance and continuing such
practices, spillage removal in the RPC and CPC
yard has been assigned to a contractor.

4. To ensure that the work is carried out daily without
delay, the area is covered by CCTV surveillance to
monitor the activities, housekeeping, fugitive dust
as well as emission levels through stacks.

Compliance Status =  Completed  

CCTV Covering all footages of Plant
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Point No-5-The conveyer belt covers needs to 
be periodically checked and no open belt 
spaces to be allowed. 


Reply: 

A comprehensive inspection of the covering of 
the conveyor belt has been completed. A 60-
meter section of the cover that had corroded 
has been replaced with new covers at a cost of 
Rs. 10 lakhs. GCL is committed to ensuring that 
no conveyor belt is left uncovered.


Compliance Status =  Completed 

Rusted covers  (Before) 

Covered conveyor Belts  (After) 
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Point No-6. Sufficient lighting and ventilation needs to be provided in the product bagging shed in 

order to improve performance. 


Reply: : GCL has installed LED focus lights in various areas of the plant to enhance illumination. 

These lights have been placed in the product handling shed and other key locations as suggested 

by the Inspection Committee, significantly improving visibility. The enhanced lighting also ensures 

that the CCTV captures clear footage even at night. The Electrical Manager has been tasked with 

regularly checking the illumination and promptly replacing any lights that may fuse.


Compliance Status =  Completed 
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Point No-7. Additional mist sprinkler needs to be 
provided at raw material unloading area ,periphery 
of Raw material storage shed and on periphery of 
product bagging shed in order to avoid any fugitive 
dust emission during handling. 


Reply: In addition to the existing nozzles, 29 mist-
type sprinklers have been installed, covering a total 
of 40 meters in the unloading area. To prevent dust 
particles from dispersing, 12-meter-high barricades 
have been erected on both sides of the RPC 
unloading area. Additional mist sprinklers have also 
been installed near the raw material storage area 
and the product bagging front area.


Compliance Status =  Completed 

12mtr barricade to prevent fly of dust particles

 (At RPC unloading Area) 
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